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The 12" September 2024
No. 02/BSDMA-04/2018/3080/DM--In exercise of Powers conferred by sub-
section (1) of Section 78 read with Section 16 of the Disaster Management Act, 2005
(Act No.53 of 2005), the Governor of Bihar, pleased to make the following rule to amend
the Bihar State Disaster Management Authority (Functions and Management) Rules-
2012.
1. Short title, extent and commencement |-
(1) These rules may be called "Bihar State Disaster Management Authority
(Functions and Management) (Amendment) Rules -2024."
(2) It shall extend to the whole of the State of Bihar.
(3) These rules will come into force from the date of its publication in the
Official Gazette.
2. The qualification/emolument for the post mentioned in Appendix-IV of Bihar
State Disaster Management Authority (Function and Management) Rules-2012
regarding "Additional posts to be created by the State Government" is amended as
follows:-
(i) Change/Upgradation of the provisions mentioned in Appendix-IV of Rule-
05 (02) of Bihar State Disaster Management Authority (Function and
Management) Rules-2012 :-

Sl Name of the Post No. of | Nature of post
posts
1 | Sr. Advisor (Climate change) 01 Contractual
2 | Sr. Advisor (Meteorology/ Climatology Expert) 01 | Contractual
3 | Sr. Advisor (Fire Engineering Expert) 01 | Contractual
4 | Sr. Advisor (Traffic Engineering Expert ) 01 Contractual
5 Energy Expert (Renewable) 01 Contractual
6 | Environmental Expert 01 Contractual
7 | Hydrology Expert 01 Contractual
8 | Industrial Safety Expert 01 Contractual
9 | Sr. Advisor (Geological Hazard Expert) 01 Contractual
10 | Urban Plan Expert 01 Contractual
11 | Sr. Editor 01 Contractual
12 | IT Specialist 01 Contractual
13 | Artificial Intelligence (A.l. & MIS Specialist) 01 Contractual
14 | Data Analyst 02 Contractual
15 | IEC & Publication Expert 01 Contractual
16 | Public Information Officer 01 Contractual
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Sl Name of the Post No. of | Nature of post
posts
17 | Project Officer (CB/Awareness/Implementation) 04 Contractual
18 | Sr. Advisor (Disaster Mitigation Planning) 01 Contractual
19 | Disaster Risk Management Expert 01 Contractual
20 | Ground Water Management Expert 01 Contractual
21 | Sr. Consultant (District/Departmental Co-ordination ) 02 Contractual
Total 26

(ii) In addition to this, 22 additional Specialised Posts are created for the
Headquarters of the Bihar State Disaster Management Authority.

Sl Name of the Post No. of Nature of post
posts

1 Urban Infrastructure cum Disaster 01 Contractual
Management Expert

2 | GIS & Risk and Vulnerability Analysis 01 Contractual
Expert

3 Procurement Expert 01 Contractual

4 | Official Language Expert cum Librarian 01 Contractual

5 Sr. Project Officer 01 Contractual
(CB/Awareness/Implementation)

6 | Assistant Project Officer 04 Contractual
(CB/Awareness/Implementation)

7 Electronic Media Specialist 01 Contractual

8 | Joint Secretary 01 Deputation/ Contractual

9 Deputy Secretary/Under Secretary 01 Deputation/ Contractual

10 | Finance Expert 01 Deputation/ Contractual

11 | Accountant cum cashier 01 Deputation/ Contractual

12 | Section Officer 01 Deputation/ Contractual

13 | Assistant Section Officer 03 Deputation/ Contractual

14 | Upper Division Clerk 02 Deputation/ Contractual

15 | Lower Division Clerk 02 Deputation/ Contractual

Total 22

3. The Description of all above 48 post is mentioned in Annexure-1

4. The fixation of emolument of above 48 posts shall be done by the Department
on the recommendation of committee under the chairmanship of Development
Commissioner, Bihar.

5. Notification No. 805/DM. dated 15.03.2024 issued earlier in this regard shall
be deemed to be cancelled.

6. It has the approval of the competent authority.

By the order of Governor of Bihar,
Pratyaya Amrit,
Additional Chief Secretary.
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